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Primary EducatioD iD Maharasbtra 

2562. Sbri P ~ r r  Will the 
Minister of Educatioa be pleased to 
state the amount of financial assur-
ance given to the Goverrunent of 
Maharashtra for the development of 
primary education during 1960-61? 

The Minister of Education (Dr. 
K. L. Shrimali):. A swn of Rs. 
28,85,910 has been given to Maha-
r ~ r  for development of elemen-
tary education under the Centralfy-
sponsored schemes during 1960-61. It 
is not possible to give this information 
in r('spect of Centrally-aided ~ 

as grant for 1960·61 has been sanc-
tiOllpd fOr "Education" as a whole, 
and is not distributed s('h{'me-wise. 

Uentral Taxes in Maharashtra 

2563. Shrl Panlarkar: Will the 
Minister of Finance be pleased to 
statp: 

(u) whether there was any fall In 
th,,' collection of Central Taxes in the 
Marathwadn region ., Maharashtra 
during 1959-60: and 

(b) If SO, til!' fl'a';Ons thl'fdoJ'? 

The Minister of Finance (Shri 
Mor:uJi Desai): (a) TIll'1'P was no 
fall ip tht' coiled ion of Cl'ntral Taxes 
in the Marathwada region of Maha-
rn,htru during 1959-60 as compared 
tCl that oC 1958-59, 

(ll) Does not arbC', 

Investment in Natidnal Savings 
Certificates 

256t. Shrl Pangarkar: Will the 
Minister of Finance be plc'ased to 
!Otatc: 

(a) the tolal amount invested by 
the gelleral pubhl' in National Savings 
Certificates during the months of 
November and December. 1960 and 
January, 1961; and 

(b) how does it compare with the 
eorresponding period of the year 
I059? 

The Mllli!Jter Of FiDaDee (SIIrI 
Morarji Detail: (a) and (b). Net sales 
of National Plan Savings Certificates 

during the months of November, 
December and January, 1959-60 and 
1960-61 ware as follows:-

Month 

November 
Decemher 

January 

Year  Year 
1959-60 1960-61 

(In crores of Rupees) 

5 29 

5'70 
SXg 

(Approximate) 

Edu(:ation of Girls in MadhYa Pradesh 

2565. Shri Kunhan: Will the Minis-
ter of Education be pleased to state: 

('1) the amount allocated by the 
Central Government during the 
Second Fivl' Year Plan period so far 
(year-wise) to the Government of 
Mildhya Pradesh for education of 

rl~ in the State; 

(b) the amount spent so far year-
wise by the State Government for 
thi; purpose; and 

1<:) whl'thl'f any nl'W sehemes have 
lwen formulatl'd for expansion of 
girL.' ('ducation ill Madhya Pradesh? 

The Minister of Education (Dr. 
K. L. Shrimali): (a) to (el. A state-
lllPllt is laid on the Wblp of the House. 
[S('(' Appendix IV, annexurt' No. 44] 

Income Tax Arrears 

2566. Shri Dharmalinram: Will the 
l\1ini<lcr of Finance be pleased to 
sl3tc' 

(a) the amount of arrears of income 
tax to be paid to the Go\'ernment in 
1959-60; 

(b) the amount collected ~ 

1960-61 out of these arrears; and 

(c) the steps taken to collect the 
balance, it any? 

The MIllilIter of JI'IDaDee (Slalt 
MorarJi DesaI): (a) The amount of 
effective arrears of income tax to be 
paid to the Govcrnmc" t on Slat 
March, 1960 was R:, I::;; , crores. 
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(b) The information is bein, col-
lected and will be laid on the Table 
of the House as early as possible. 

(c) The required information is 
given in the statement enclosed. [See 
Appendix IV, annexure No. 45.] 

lIoUday Home for Studeuts at 
Ootacamund 

2567. Shrl NanJappan: Will the 
Minister of Education be pleased to 
state: 

(n) whether it is a fact that a holi-
day tome for students will be con-
structed with the assistance of Central 
Government at Ootacamund. Madras 
StatE'; 

(b) if so. what is the amount given 
as assistance; and 

~  what assistance the Govern-
~ of Madras and the local body 

(Municipality) are giving to promotl' 
the ~  

Thf' Minister of Education (Dr. 
K. I.. Shrlmall): (a) No, Sir. 

(b) and (c). Does not arise. 

I,and Disputes Between Displaced 
Prr,;;ons and Tribal!! in Tripura 

2568. Shrl Da.'Illratha Deb: Will the 
lll~ r of nome Affairs hI' pJ£'ased 
to stat£': 

(;, I what step, haw' be<-n taken to 
settk the dispute on land ~  

th,> displaced Jl('rsons and the r l~ 

of L!'funga in Tripura; 

(b) whE'thE'r any PoliC'E' Camp 
('xi ·t" in this arl'a; and 

(C) if SO, how Jong this police camp 
would continue there? 

The Mlal5ter of State In tbe MIDIs-
tl'1 of Home Atralrs (Shrl Datu): 
(a) to (c). The intonnation is bein, 
collected and will be laid on the tabl!. 

Oftr-Rtay by Foreipelw 

UO. 8hrl D. C. 8barma: Will the 
Mir.ister of B_. MaIn be pleued1 
to state: 

(a) the number of calleS bJ'OUlht to 
the notice of Govemment line. 

November, 1960 wherein some of the 
or r~ had stayed in India even 
after the expiry of their passports; 
and 

(b) the names of the countries to 
which they belonged? 

The Minister of State In the Mlnls-
try of Home Mairs (Shri Datu): 
(a) Except for the State of Gujarat 
from whom information is awaited, 
the number of foreigners who had 
stayed in India atter the expiry of 
their pas!lports was 53 durin, the 
perWd May to November, 1960. 
Subst'quE'nt information i-; not avail-
able. 

(b) Afghanistan, America, 
Belgium, Burma, China, 
Hungary, Italy, Lebanon, 
Rus&ia and Saudi Arabia. 

Austria, 
France, 
Poland. 

Rouslnr ~ for S.C. In 
Punjab 

2570. Shrl D. C. Shanna: Will the 
Minister of Home Affaln hp pl ~  

to stll\(': 

([II thl' amounts which were !lanc-
t IIlJlI'd for Housing Schcmf's for Seht'-
dult'd C[I,tl'S in Punjab in 1960-01; 

(h) whdh('r the mllnl'Y allottt'd has 
bl't"1l fully ~p  :md 

(c) till' numbl'r of housc!! C'onqlruet-
ed for thl' Sch('duh>d C l ~ in Punjab 
uncil-r thiS schf'm{' in 1~  

Thf" Deputy MInJliter of HOmL! 

Affairr. (ShrimaU Alva): (0) R.,. 4.48 
lakh' 

( b) lind (('). Durin/.( th" first Mix 
months of th" y!'ar 1960-81. HM. 291 
l ~ Wf'rl' spent on the o ~ ru o  

of 362 houses and thl' purt'ha"c of 
hOUSl' sites for Schedull'd Cutell. In· 
formation for the whole year 1 ~1 

is not yet available. 

CODMlmption III 8teel In india 

WI. 81ln D. C. 81la,....: Will the 
Mini.ter of Steel, M ....... hel be 
ple.1ed to ltate: 

(a) what will h. {hI' Pf'T capilCl 

con8umption of lteel In India at the 




